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STU point. It is pertinent to mention here that mterconncctlon point of any entity
w1th the ISTS grid has some sanctity, since all metering and interaction with load
,dcspatch centrés (LDCs) has to be done at this point and LDCs should not be
expected to go behind the interconnection point. Deviations, if any, to this general
principle, should be-vety few and far between and wherever done should be only
the basis of a regulatory order or mandate. This has been the situation in case
iPL/SEPL, AD Hydro/Malana-Il projects, where meters behind a dedicated
n had to be used for accounting and settlement at the regional level. Similar
‘case of ISTS connected RE projects, where the CERC approved procedurc
™ March 2017 is being followed.
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“scoraplex ( load 1700 MW a;.nd‘ géneraﬁo__ 2010 MW) would be operahng in
1slanded mode and has better chance of survxval
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Total Loss =0.274+0.14 = 0.414 MW
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